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GOVERNMENT OF INDIA
MINISTRY OF FINANCE
(DEPA RTMENT OF REVENUE)

New Delhi, the

NOTIFICATION -
INCOME~TAX

No. &AE (F.No,203/ 6 /86 -ITA.II)

Office Notifigation No.604l (F.No.203/ 244

17-1i-84 It is hereby notified for genera
Instltutgon mentioned below has been approved
Scientific & Industrial Research, New Delhi, A

" In

Authority for the purposes of clause { 11%) of

Section 35 (Thirty Five/OanIhr“) of the Indg
read with Rule 6 of the Incomewtax Rules, 1962

*College®

i} That #A4 Mahatma Ganchi Memorial

by it for sc¢ientifie¢ research.

11} That the saja WMstitute
of its scientific research activiti
Authority for every financial year
be laid down and intimated to them

30th April each year.

That the said Ingtitute will sub
Authority by 30th June each year a
annual accounts showing their total
and Balance Sheet showing its asset
sopy of each 7 these documents to
Commissioner ¢% Income~tax.,

1ii)

‘iv) That the said Insbitute 451311 app
" of Direct Taxes, Ministry of Financ
Revenva), New Delhi, 2 months in ad
expiry of the approval for further
Lpplications received after the dat
approval are liable to¢ be rejected.
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subject to the following condit
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will fur
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'undef=the_category
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the sums received

ish annual returns
Fs to the Prescribed
in such forms as may
For this purpose by

it to the Prescribed
opy of their audited
income and expenditure
liabilities with a
he| concerned
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This Notification is effectlse for a period from

1.4.86 to 31.3.1586.

-
— L

{ Y.K. Batra }
Under Secretary to-the Government of India

Copy forwarded tos-

1.

2.

3.

4.

to

6.

7

ALl Gommzss:oners of Income=tax (2 cdpieS?.

"Dlrector of Inspecticn (Investigation?/(Speclal Investi~

gationb/IT&Audit/RS&PR/V:gllance/Intelllgencn/Recovery/
Survey/P&PR New Delhi.

Directorate of O & M Services (Income~tzx), Aiwanwe=
Ghalib, Mata S..iri Lane, New Delhi.

# ' N :
The Secretary, Department of Scientific & Industrial
Research, Technology Bhavan, New Mehrauli Road, New Delhi

_W*th reference to their Offlce Memorandum N0*13/l2ff2-1@¥¥

dated Py

The Joint Secretary & Legal Adviser, Mlnlstry of Law,
Shastri Bhavan, New Delhl.‘

Comptroller & ﬁuditor_General of India (50 copies?

Bulletin Section of D.I.{(P&PR}, 2nd Floor, Hans Bhavan,
I1.P, Estate, New Delhi (5 copies).

The -ij o - . . . d S a i
Priacipal, Ceh ot Upnchl lomerial College,
th’p‘?. Py ile K. Qistrict »
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( $.K. Batra ¥}
Under Secretary to the Government of India
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